[13 December, 2004] RAJYA SABHA

Then, the other problem is that GAIL continues to collect transportation charges, even
though it had recovered the capital cost incurred towards establishment of the
transportation network for the existing power plants, instead of collecting charges based on
the gas actually supplies by it. So, it is humbly requested that the Ministry of Petroleum
should direct GAIL and ONGC immediately to supply gas to the four power plants in
Andhra Pradesh, as per the agreement entered into by the parties. I also request the
transportation charges should be collected based on the actual gas supply. This may
kindly be treated as urgent and the needful may be done. Thank you.

Need for Pre-emptive Measures to Avoid Kargil-Like situation in
future
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